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adolescent girls (11-18 years) by improving their nutritional and health status and
upgrading various skills like home skills, life skills and vocational skills etc. and
equipping them with information and guidance on existing public services in matters
of family welfare, health and, hygiene. It is expected that the girls, once aware, would
also be in a position to oppose any socictal/family pressures against carly marriage
and be change agents.

A ccumulating losses of Air India/Indian Airlines

*317. PROF. SAIF-UD-DIN SOZ : Will the Minister of CIVIL AVIATION be
pleased to state :

(a)  whether Air India/Indian Airlines have been accumulating losses over a
period of time;

(b)  if so, the reasons therefor;
(c)  thereforms that have been undertaken to retrieve the situation of loss; and
(d) the reforms proposed for the future?

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH) : (a) Yes, Sir. Air
India has been incurring losses over past few years as per details given below :-

Year Rs. (in crores)
2007-08 2226.16
2008-09 5548.26
2009-10 5552.44
2010-11 6865.17
2011-12 (Provisional estimates) 7853.00

(b)  The reasons for the losses are (i) Abnormal increase in Aviation Turbine
Fuel Cost (ATF); (ii) High taxes on ATF; (iii) High airport fees and levies; (iv) High
operating costs resulting in lower yields/losses; (v) Increase in interest burden on aircraft
loans due to strengthening of dollar; (vi) Interest burden on account of working capital;
(vii) High overhead cost compared with industry norms; and (viii) Increase in wage
bills and other staff costs.

(¢) Inorder to improve its operating and financial performance, Air India has
taken various steps which include (i) Complete route rationalization of erstwhile Air
India and Indian Airlines routes and elimination of route network involving parallel
operations; (ii) Rationalization of certain loss making routes; (iii) induction of brand
new aircraft on several domestic & international routes to increase passengers appeal;
(iv) Phasing out of old fleet and consequential reduction of maintenance and engineering
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costs; (v) Return of leased aircraft at the end of their tenure or prematurely; (vi) Freezing
of employment in non-operational areas; (vii) Redeployment of staff to cut in-fructuous
expenditure; (viii) Grounding of ageing flect including B747-400 which would be
used only for certain lines of operations and for operating VVIP flights; (ix) Relocation
of EDs/IBOs from abroad back to India; (x) Closure of overseas offline offices at
certain locations; (xi) Dismantling of the Frankfurt hub and establishment of the Delhi
hub resulting in substantial saving due to restructuring of routes; (xii) Establishment
of Integrated Operations Control Centres.

(d) The Government has approved the following financial package for Air
India in order improve its financial condition :-

(1) Induction of upfront equity of Rs. 6,750 Crore, including Rs. 1,200 Crore
provided in the budget of 2011-12 and already released, in FY 2011-12.

(i1))  Equity for Cash deficit support of Rs. 4,552 crore till FY 2021.
(iii)  Equity for already guaranteed aircraft loan of Rs. 18,929 Crore till FY 2021.

(iv)  GOI Guarantee for repayment of Principal amount and payment of Interest
on the Non Convertible Debentures of Rs. 7400 crore proposed to be issued
to financial institutions, Banks, LIC, EPFO etc. which will be used to repay
part of Working capital loans.

Working Women's Hostel Scheme

*318. SHRIMATI JHARNA DAS BAIDYA : Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state :

(a)  whether Working Women's Hostel Scheme is in operation since 1972;

(b)  if so, the details therecof along with targets fixed and achievements made
during the Tenth Five Year Plan, State-wise;

(¢)  whether non-release of funds on time has affected implantation of the
Scheme;

(d) if so, the percentage of total funds released during the first three years of
the Eleventh Plan; and

(e) the steps taken for timely release of funds?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH) : (a) and (b) Yes, Sir. The scheme
aims to provide safe and conveniently located accommodation for working woman
who may be single, widowed, divorced, separated, married but whose husband or
immediate family does not reside in the same city/areca. The scheme is being



